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ATTENDENCE CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I-AW TRIBUNAL ON 0A.11.2017

NAME OF THE PARIIESi M/s. Transwaranty Finance Ltd
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ORDER
csA 955/230-232/N CLT/MB/MAH/2017
csA 956/230-232/N CLT/MB/MAH/2o17

Com Applications are allo\\ed vide separate orders

sd/-
V. NALLASENAPATHY
\lember (Technicall

B.S.V.

Member (Judicial)

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ot the Companies Act, 20 13.
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PRAKASH KUMAR


